
$~60 

* IN  THE  HIGH  COURT  OF  DELHI  AT  NEW  DELHI 

# CNR No. DLHC010365902026 

+  CS(COMM) 869/2026 and I.A. 21559-21563/2026 

 KHUSHI KAPOOR      .....Plaintiff 

    Through: None. 

 

    versus 

 

 ASHOK KUMAR/JOHN DOE & ORS.  .....Defendants 

Through: Ms. Amee Rana, Mr. Yash 

Karunakaran, Mr. Vishesh Sharma and Mr. 

Divyansh Morolia, Advocates for D2. 

Ms. Nidhi Raman, CGSC with Mr. Manish Rawat, 

GP, Ms. Nikita Singh and Mr. Mohit Bokoliya, 

Advocates for DoT and MeitY. 

 

 CORAM: 

 HON'BLE MS. JUSTICE JYOTI SINGH 

    O R D E R 

%    11.08.2026 

1. Passover was sought on the first call. 

2. None appears on behalf of the Plaintiff on the second call. 

3. List on 12.08.2026.  

 

 

JYOTI SINGH, J 

AUGUST 11, 2026/YA 

 

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 09/09/2026 at 14:11:44


